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TET AT T &84 Sl a&e
GOVERNMENT OF THE NATIONAL CAPITAL TERRITORY OF DELHI

faftr, =g vq fagrft «rd faumr
RIPKCE]
faoel, 24 AT, 2020

. WI1.14(66) / TaIU—2020 / cONS21aw/56-63. T ol e fieell @ foumemwr &
fr=faRaa srfSfam 3 Su—rsauTe &) Wgdafa faqie 24 A1, 2020 BT UTd B off § AR 39 O AR
P PN B forr UwIfdrd fhar Sirar 8 —

“feeel fafear (dwar o1) arfefam, 2020
(2020 @1 et aferaw o1)
(123 A/, 2020 BT AT AT &5 fIoell BT T §RT JAT—UTRA)
[24 T4, 2020]

Ty 2019—2020 ¥ W BT & U I ISt & faeell @1 dfEa [ I I it R den
EB AR R B ARG B & g v fagaes

MRA TR ® SHadRd ay¥ § LR IO e faeell @7 faum o g1 fA=foRad wu § w8
ffafia & —

1595 DG/2020 1)
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fera v 1. | 39 orfafm @1 wfera ™ feeeh faffrarT (Fr 1) srfaf=aw 2020
gl
%16,08,15000/— &1 a9 | 2. | TSR XIS &rF fQeell @1 Aferd (M # 7 ye SR ugad [T
2019—2020 " AT Gﬁ@ﬂ?ﬁ?}W(S)ﬁﬁﬁﬁQﬁmﬁGﬁ@Wﬁ
e 87 faee &) wha serrft & forg WidE BN A6 A UwE WX Budl @
ffr ¥ 9 g Ak uga FHA IR & TR B, S JGA & drew (2) # fafde st &
R W 9Y 2019—2020 B @AM H IRM YIAE b wY H GIa
gl |
[EIREIEE 3. | 39 Sl gRT IS RIS & fdoell WRebR Bl Ao i |
H Usd SR wga fhy oM & forg witgd IR Sad oy &
T H Al H Sfealad sl oIk Sewdl & foy s &
SR |
SECEI
(E=T 2 3R gRT 3 ]fEY)
R = )
fr=ifafaa | e af¥rn
I HATY SR g fagm | Gfaa Fifer I
N2 IR 3gaxT o AT
| 1 i v Vv
2 AR TR NN 100 1125 1225
3 RIS N 0 134900 134900
4 fa TR 100 4 104
NI 2700 0 2700
6 fRrer bRl 200 0 200
NI 1400 0 1400
ffear vd o ey _
7 Yot 100 8292 8392
NI 1700 0 1700
HATS BTl ]
8 ol 400 0 400
9 T NI 400 0 400
faera NS 1515 210 1725
10 Sl 100 5000 5100
TR 500 1569 2069
e I SR e fFfor _
11 Yoi 500 0 500
JT 9715 151100 160815

ST HAR 3UATd, e Afea ([, =g vd fqurl ori)
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PART 1V]

DEPARTMENT OF LAW, JUSTICE AND LEGISLATIVE AFFARIS

NOTIFICATION

Delhi, the 24th March, 2020

No. F.14(66)/LA-2020/cons2law/56-63.—The following Act of the Legislative Assembly of the
National Capital Territory of Delhi received the assent of the Lt. Governor of Delhi on the 24th March, 2020
and is hereby published for general information:-

“THE DELHI APPROPRIATION (NO.1) ACT, 2020

(DELHI ACT 01 OF 2020)

(As passed by the Legislative Assembly of the National Capital Territory of Delhi on the 23rd March, 2020 )

[24th March, 2020]

An Act to authorise payment and appropriation of certain further sums from and out of the Consolidated
Fund of the National Capital Territory of Delhi for the services in respect of the financial year 2019-2020 .

BE it enacted by the Legislative Assembly of the National Capital Territory of Delhi in the Seventy First Year

of the Republic of India as follows:-

Short title. 1. | This Act may be called the Delhi Appropriation (No. 1) Act, 2020.
Issue of ¥16,08,15,000/- from | 2. | From and out of the Consolidated Fund of the National Capital
and out of the Consolidated Territory of Delhi, there may be paid and applied further sums not
Fund of the National Capital exceeding those specified in column (5) of the Schedule, amounting
Territory of Delhi for the in the aggregate to the sum of Rupees Sixteen Crore Eight Lakh
financial year 2019-2020. and Fifteen Thousand Only towards defraying the several charges
which will come in the course of payment during the financial year
2019-2020 in respect of the services specified in column (2) of the
Schedule.
Appropriation. 3. | The sums authorised to be paid and applied from and out of the
Consolidated Fund of the National Capital Territory of Delhi by this
Act, shall be appropriated for the services and purposes expressed in
the Schedule in relation to the said year.

b

SCHEDULE
(See sections 2 and 3)
(& In thousand)
SUMS NOT EXCEEDING

Demand | Services and Purposes Voted by the | Charged on the Total
No. Legislative Consolidated
Assembly Fund
[ 1l 1l v \Y

2 General Administration Revenue 100 1125 1225
3 Administration of Justice Revenue 0 134900 134900
4 Finance Revenue 100 4 104
Revenue 2700 0 2700
6 Education Capital 200 0 200
Revenue 1400 0 1400
7 Medical and Public Health Capital 100 8292 8392
Revenue 1700 0 1700
8 Social Welfare Capital 400 0 400
9 Industries Revenue 400 0 400
Revenue 1515 210 1725
10 Development Capital 100 5000 5100
11 Urban Development and Public | Revenue 500 1569 2069
Works Capital 500 0 500
Total 9715 151100 160815

SANJAY KUMAR AGGARWAL, Pr. Secy. (Law, Justice & L.A.)
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